
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-eo/ tggst 4?91 te
From Shri Kaushik Kumar Sharma,

Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Murtaza Ahmed Choudhury,
Dlstrict & Sesslons Judge,
Dhemaji.

Dated Guwahati the October, 2021.

Sub: Civil vacation.

Your letter No.DJDH/3301/21, dtd. 06'10.2021

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhave

been granted permission to avail the civil court Ya@tion from 09.10.2021 to

24.Lo.2o2]-alongwithstationleavepermission,forthesameperiod,asprayed

for. The chief Judicial Magistrate, Dhemaji and in his absence the next senior most

Judicial officer at the statlon will remain in charge of your Court and office in your

absence.

Ref

Sir,

Memo NO.HC.vrr-90/1 ss6t lq

Yours faithfullY,

Srt/.

JT. REGTSTRAR (VrGI|-AN CE)
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Copy forwarded for information to:

1. Th Principal Accountant General (A&E), Assam, Beltola. Guwahati-29'

e Project Manager, Gauhati High Court.
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